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No. GAD (CC) I (A)30/2008

Government of Himachal Pradesh

General Administration Department
(Confidential & Cabinet)

Virbhadra Singh,

Chief Minister, Himachal Pradesh'

From

To
The SecretarY,

Himachal Pradesh Vidhan Sabha'

Shimla- 171004.

Dated: Shimla-l 71002 thel.t\April' 2015'

Subject:- Introduction of Bills in the current session of H.P' Vidhan Sabha'

I have the hono" to give notibc*of *1i iftttntion to introduce the following
d

Amendment Bills in the current session of Himachal Pridesh Legislative Assembly:-

l. The Salaries and Allowances of Ministers (Himachal Pradesh)

Amendment Bill' 2015'

2. The Himaclial pradesh Legislative Assembly Speaker's and Deputy

Speaker's Salaries Amendment Bitl' 2015'

3.TheHirnachalPradeshLegislativeAssembly(Allowancesand
Pension of Members) Amendment Bill' 2015'

TherecommendationoftheGovernorunderArticle20Tofthe

constitution of India for its introduction and consideration of the State Legislative

Assembly has been obtained.

lam'therefore.torequestyoutoobtainpermissionfromthe

Hon,ble Speaker to include the aforesaid Bills in the list of business fbr introduction'

consideration and passing the same in the current session'

Three authenticated copies of aforesaid Bills along with Principal

Act are enclosed.

Encls. As above.

I
Yours rAi,nfuttr.

l)*+_
(Virbhadra Singh)
Chief Minister,
Himachal Pradesh'
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